FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
BHARATH INFRA EXPORTS AND IMPORTS LIMITED
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

EVAN TICU i
Name of the corp_o_rate debtor | Bharath Infra Exports and Imports
and CIN Limited

CIN: U51909KA2007PLC043387

Address of the registered | No. 186, 15t Floor, 15t Cross, Wilson
office Garden, Bengaluru Karnataka 560 027

URL of website NA

Details of place where| No. 48, Landmaark, Hosur Road,
majority of fixed assets are | Hebbagodi Huskur Gate, Electronic City
located Post, Bengaluru- 560 100

Installed capacity of main| The company was engaged in trading of
products/ services Building Construction Materials

Quantity and value of main | Nil
products/ services sold in last | The company is not operational.
financial year

Number of employees/ | Nil
workmen

Further details including last Can be sought by sending request to RP
available financial statements | at:

(with schedules) of two years, | bharathinfra_cirp@beleyur.com

lists of creditors, relevant
dates for subsequent events of
the process are available at:

Eligibility for resolution Can be sought by sending request to RP
applicants under section at:

bharathinfra_cirp@beleyur.com




25(2)(h) of the Code is
available at:

10. | Last date for receipt of| 09t April 2023

expression of interest

11. | Date of issue of provisional list | 19t April 2023

of prospective resolution
applicants

12. | Last date for submission of | 24t April 2023

objections to provisional list

13.| Process email id to submit EOI | bharathinfra_cirp@beleyur.com

Date: 23™ March 2023

Place: Bengaluru

Ravindra Beleyur
Reg. No. IBBI/IPA-001/IP-P00189/2017-18/10368

Resolution Professional for
Bharath Infra Exports and Imports Limited
under CIRP

Reg. Address: ‘Shreevathsa’, 428, 19th B Cross,
3rd Block, Jayanagar, Bangalore - 560 011

Tele: +91 80 4132 4113
Ph: +091 94481 46963

Email: ravi@beleyur.com

Published in Deccan Herald and Prajavani All Karnataka Editions on

25th March 2023
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FORM G oo 8
INVITATION FOR EXPRESSION OF INTEREST FOR O3 am, SF sty gont sodacly Ota
BHARATH INFRA EXPORTS AND IMPORTS LIMITED m&io:: uza:ggr! (EOI) e=om
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India |

(Insorvmcy Resolutlon

ess for Corporate Persons) Regulations. 2016)

1 Name of the corporate debtor
* |and CIN

Bharath Infn Expod: lnll Imparts
Limited
CIN: U51909KA2007PLC043387

2. | Address of the registered office

No. 186, 1st Floor, 1st Cross, Wilson
Garden, Bengaluru
Karnataka 560 027

3. | URL of website

NA

4 Details of place where majority
* | offixed assets arelocated

-Hebbagodi Huskur Gate, Electronic

No. 48, Landmaark, Hosur Road,
City Post, Bengaluru - 560 100

5 Installed capacity of main
* | products/ services

The company was engaged In trading
of Building Construction Materials

Quantity and value of main
6. | products/ services sold in last
financial year

Nil N
The company is not operational.

- Number-of employses/
- | workmen

Nil

Further details including last
available ‘financial ‘statements
g, | (with schedulgs) of two vears,

" | lists of creditors; relevant dates
for subsequent events of the
process are available at:
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Can be solight by sanding request to

RP at:
bharathinfra_cirp@beleyur.com

Eligibility for resolution
9 applicants under section
' 25(2) (h) of the Code Is avallable

C'a,n be sought by sending request to
at:
bharathinfra_cirp@beleyur.com

10 Last date for receipt of
* | expression of interest

08th April 2023

Date of issue of provisional list of
11. |prospective resolution
applicants

19th April 2023

12 Last date for submission of
* | objections to provisional fist

24th April 2023

13, | Process emailid to submit EOl

bharathinfra_cirp@beleyur.com

Reg. No. IBBVIPA-001IH’-P0018912017-13I10368
solution Professional fo
Bhamth lnf!a Exports and lmports Limited

Reg. Address: ‘SITeevathsa 428, 19th B Cross,
Block; Jayanagar;: Bengaluru - 560 011

Date: 23rd March, 2023
Place: Bengaluru

SCV‘
Ravindra Beleyur

er CIRP

Tele_: +91 80 4132 4113
Ph: 4091 94481 46963

Emall: ravi@beleyur.com
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